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(c) The exchange rate of the rupee is
market determined. The movements in
the nominal exchange rate of the rupee
are broadly  consistent  with  the
preservation and improvement of India's
external competitiveness. The
Government has also been taking necessary
steps to maintain price stability in the
economy.
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Rules Governing Employees of State Bank
of Indore

1415. SHRI SHIV CHARAN SINGH:
Will the Minister of FINANCE be
pleased to state:

(a) whether State Bank of Indore has
adopted CCS (CCA) Rules 1965 to govern
matters relating to discipline of the
employees;

(b) if so, the details in this regard; and

(c) if not, the nomenclature of Rules of
discipline etc. that are governing such matters
relating to the State Bank of Indore?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE
MINISTER OF STATE IN THE MINISTRY
OF FINANCE (Shri R. Janarthanam): (a) No,
Sir.

(b) Does not arise.

(¢) In respect of matters relating to
discipline, the workmen employees are
governed by the provisions contained in
various awards and bipartite settlements.
Officers are governed by the discipline and
appeal provisions contained in State Bank of
Indore (Officers') Service Regulations, 1979.

Cases of Industrial Sickness with BIFR

1416. SHRI GOVIND RAO ADIK:
Will the Minister of FINANCE be
pleased to state:

(a) the status of cases of industrial
sickness filed, cleared and pending with
BIFR during 1996-97;

(b) whether BIFR has reviewed industrial
sickness industry-wise an? State-wise, if so,
the details thereof in general and for State of
Maharashtra in particular;

(c) whether Government have formulated
new strategies and taken fresh policy
initiatives to tackle the problem of industrial
sickness effectively on the basis of realistic
feedback; and

(d) if so, the details thereof?





